RAJYA SABHA
Friday, the 6th May, 2016/16th Vaisakha, 1938 (Saka)

The House met at eleven of the clock,

MR. DEPUTY CHAIRMAN in the Chair.
REFERENCE BY MEMBERS

Re. Train carryving water to Uttar Pradesh
SHRI NARESH AGRAWAL (Uttar Pradesh): Sir, I am on a point of order.

MR. DEPUTY CHAIRMAN: Wait for one second. I will allow you. Which day you

are not having a point of order?
SHRI NARESH AGRAWAL: Today my point of order is very important.
MR. DEPUTY CHAIRMAN: So, you agree on other days it was not important.
SHRI NARESH AGRAWAL: It may be.
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MR. DEPUTY CHAIRMAN: All right you made your point. ... (Interruptions)...
You made your point... (fnterruptions)... Don't show that... (Interruptions)... Don't display

it. ...(Interruptions)... Don't display it. ...(Interruptions)... Don't display it. I understood
what Naresh Agrawalji has said.
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made your point. 3G ST I 2, TF M7 Il fﬁ7 2l ...(ggH)... Minister wants to
reply. ... (lnterruptions)... Minister, please.
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MR. DEPUTY CHAIRMAN: No, no. ...(Interruptions)... Let him explain, please.
..(Interruptions)... The Minister can say what he wants to say ... (Interruptions)... TIHT
ST IS B, 9% AT Gyl . (GEI)... T A9 FifeAg] .. (). Why are you
doing this? ... (Interruptions)... Now, Papers to be laid on the Table. ... (Interruptions)...

PAPERS LAID ON THE TABLE

Report and Accounts (2014-15) of the National Judicial Academy, Bhopal and

related papers

THE MINISTER OF LAW AND JUSTICE (SHRID. V. SADANANDA GOWDA):
Sir, T lay on the Table, a copy each (in English and Hindi) of the following papers:—

(a) Annual Report and Accounts of the National Judicial Academy, Bhopal, for
the year 2014-15, together with the Auditor's Report on the Accounts.

(by Performance Report of the above Academy, for the year 2014-15.

(c) Statement giving reasons [or the delay in laying the papers mentioned at (a)
above. [Placed in Library. See No. L.T. 4553/16/16]

Report and Accounts (2014-15) of NPSE Commission, authority and society and

related papers

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND
NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) AND THE
MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE
(SHRI SHRIPAD YESSO NAIK): Sir, I lay on the Table, a copy each (in English and
Hindi) of the following papers:—

(1) (a) Annual Reports and Accounts of the Jansankhya Sthirata Kosh (National
Population Stabilisation Fund), New Delhi, for the year 2014-15,
together with the Auditor's Report on the Accounts.

(b) Statement giving reasons for the delay in laving the papers mentioned at
(1) (a) above. [Placed in Library. See No. L.T. 4867/16/16]

(i) (a) Annual Report and Accounts of the Indian Pharmacopoeia Commission,
Ghaziabad, Uttar Pradesh, for the year 2014-15, together with the
Auditor's Report on the Accounts.

{b) Review by Government on the working of the above Commission.



